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g;a&ﬁn in 197574 than the previous year;

(b) if so, the reasons and particulars
thereof?

THE MINISTER OF STATE IN THE
MINISIRY OF FINANCE (SHRI
PRANAB KUMAR MUKHERJEE) :
(8) Yes, Sir.

(b) According to a study of 35? non*
Government non-financial public limited
companies, each with a paid up capital of
Rs. 1 ororc and ahove by the erve
Bank of India in December, 1974, the
rate of growth in the value of uction
being faster than thatin the tota expendi-
ture (excluding interest charges), there
was an increase in the growth of gross
profitsin 1973-7¢.

Import of Playing Cards

6736. SHRI AMBESH : Willthe Minis-
ter of COMMERCE be pleased to
state :

(a) whether playing cards are im-
ported; and

(b) if 30, the amount spent for the
import of playing caids during the last
threc years, year-wise?

THE DEPUTY MINISTER IN THE
MINISTIRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH):
l(;? Import of playing cards are not per-

tted under the Import Trade GControl
Policy. However, playing cards might
have been imported as advertising ma-
terial for small values under the Open
General Licence which permits imports
upto Rs. 400 in one consignment of any
advertising material.

1

(b) The value of actual imports o

ying cards during the years 1gy1-7z2,
1972-73 and 1973-74¢ has been of the order
of Rs. 1, Rs. 11,412 and Rs. 1,046
respectively.

Export of Army Software by 8.T.C.

6737. SHRI PURUSHOTTAM KA-
KODKAR : Will the Minister of COM-
MERCE be pleased to state :

(2) whether for the exports of army
software, State 'Iradinf C i
1:;:! made a big dent in oil rich countries;

(b) if a0, the broad features theyeof?
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MINIST%Y (o) 4 Gomniﬁm
VISHWANATH PRATAP SINGH):
(a) Yes, S8ir.

(b) During 1974-75, the STO en=
tered into contracts worth Rs. 17.47
crores  for t of army software to
countries in West Asia. Exports aguinst
these contracts amounted to Ra. 6.80
crores during 1974-75 a8 against cxports
of Rs. 0.82 crorein 1973-74.

Represent from Employess
of u?:.i“m-a-y-m

6738. SHRI  INDRAJIT GUPTA:
Willthe Minister of FINANCE be pleased
to state :

(a) whetherany representations have been
receivedin March 1975fromthe
of Mfs. Grindlays Bank alleging serious
management malpractices relating to
forei exchange remittapces, denial
of facilities to amall itoyps and
harassment of staff in the name of effi-
ciency;

{b) if so0, the contents thereof; and
{c) Government's action in the msatter?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI-
MATI SUSHILA ROHATGI): (»)
and (b) esentations have
received in ch, 1975 from the em-

ecs of M/s. Grindlays Bank alleging
anti-labour practices by the management.

(c) At the instance of the Union La-
bour Minister, the parties have started
mutual dialogue.

One per cont Excise Duty

6739. SHRI SHARAD YADAV : Wil!
the Minister of PINANCE be pleased to
state ;

r
(a) whether Government have undey

estimated 1% excise (ad valorem) dut

in the Union Budget for 1975-76; and

(b) if so, the reasons thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANOE SHRI
PRANAB KUMAR MUK EE)
(a) Full and detalled information with
regard to the du? likely to be realised
from the 19 Ik rom a large number
of units spresd allover Indin in diffarent
Collectorates has got s far bren pecoived.
Teis, thersfore, not pomible to my





